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Anolmmit of Flats to Itegistrants uncter 
iww Pattwn Sehwna 1979

153. SHRI MADAN LAL KHURANA: 
WiUths Ministaraf URBAN DEVELOPMENT 
bapiaassdtostate:

(a) whether the Government propose to 
prepare tbne-bound strategy for the aHot- 
menl of flats to at the registrants of 1979 
New pattern Scheme;

(b) if so, the details thereof;

(c) whether the provision contained in 
the 1979 New Pattern Scheme t>rochure 
have tieen floutedAchanged a number of 
times to the disadvantage of many; and

(d) if so. the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M /mUNACHALAM): (a) and (b). 
DOA has formulated ooncrete Plants to alot 
flats to the remaining registianls of New 
Pattern Scheme, 1979 dwing the 8th Plan 
period, subject to avaiafaWty of land md 
Miastructure senrioes.

were proposed to be oonsttiicted under the 
New Pattern Scheme. 1979 during 1987, 
1988̂  1989.1990and 1991 and the number 
actuaOy constructed and handed oven

(b) whetherthere had been shortfaN in 
the construction targets thereof;

(c) i so, the reasons for tlie shortfal;

(d) the steps taken to ensure that the 
targetted houses/flats are to be completed in 
time in 1991 andlnthesubsequenly«8n;and

(e) by when althe iWlicants legisleted 
under the scheme are proposed to tw Blot­
ted flats category wise and the areas where 
flats are to tie constructed.

THE MMISTER OF STATE H4 THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) As per the 
attached statement

(^) and (e) The reasons for ttie shortfal 
during the ymrs 1989-90 and 1990^1 ara:-

(1) DeiayedconyiMionolaxtemalelao- 
tfVicalion wortc and connection*

(c) No Sir.

(d) Question does not arise.

Construction of Flats under new 
PMlart SehMM.1979

154. SHRI MADAN LAL KHURANA: 
Wathe M ini^of URBAN DEVELOPMENT 
be pleased to stale:

M  th* number ol O .D A  ftato whieh

P ) Delayed connaction of walar and 
sewerage system

131 airMi nmnrfllg hv *sn«trarirfcm

(d) Wormation is being collected and 
wIbelaidontheTaMeoftheSabha,

(•) The remaining wgirtw wia of Haw 
pMtam Sdiame-TB ai* In ly to ba lAottad 
•attby l994«subiacitoMalaMliy of land 
and WiMlniettra (adWat.




